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1.1. Diesel Component Works, 
PaHala; 

1.2. Components for frejght 
wagons; 

1.3. AC Electric Locomotives; 

1.4. Unit Exchange System; 

1.5. Fuel Conservation & Train 
Operation; 

2. Loan 2417 for $ 280.7 million, 
which covers : 

2.1. Railway Electrification ; 

2.2. Workshop Modernisation 
including maintenance de-
pots ; etc. etc. 

(b) No, Sir. 

(c) & (d)! As a result of a review of 
the project under credit 1299.IN/Loan 
2210.LN and with the concurrence of the 
World Bank, 80ms suitable adjustments 
have been made in the amounts under 
diff erent s egm ents of th e project to improvt 
its effect iveness. 

[ Translation] 

Rules for Censor Board 

2619. SHRI NIRMAL KHATTRI: 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) wbether Government propose to 
make rul es for Censor Board more strin-
gent in order to check the increasing 
trend of vulgarity and viol ence in the 
films: and 

(b) whether Government provide 
any incentives/facilities to films which re· 
establisb the moral values througb film 
media? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTUR.B (SHRIMATI SUSHILA RO-
HATGI): (.) Rules aJreddy exist under 
which the Central Board of film Certifi. 
cation, while certifying filmi for public 
oxhibition is required to ensure, amonl 
other tmDls, that : 

0) anti-social activities such as vio. 
lence are Dot glorified; 

Oi) the modus operandi of criminals 
or other visuals or words likely 
to incite the commisSion of any 

. offence are not depicted ; 

(jjj) pointless or avoidable scenes of 
violence, cruelty and horror are not 
shown; and 

(iv) human sensibiHties are not . offen-
ded by vulgarity, obscenity and 
depravity. 

(b) Yes, Sir. 

(Engli.sh] 

Proposal for Air-Field at Lak~h8dweep 

2620. SHRI P.M. SAYEED: WilJ 
the 'vfinister of TRANSPORT be pleased 
to stat e : 

(a) whether it is a fact that an air· 
field is proposed to be constructed at 
one of the Islands of Laksbadweep and 
if so, when the work is likely to be started; 
and 

(b) the details of th~ proposal includ. 
ing the estimated cost, its location and 
approximate time likely to be taken (or 
its compl etion ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER) : (.) &: (t-) The 
informat ion is being collected and wjll be 
laid on the table of the Sabha. 

[ Translation] 

Programmes for Integrated Child Denlop .. 
ment 

2621. SHRI MOOL CHAND DAGA : 
Will tbe Minister of HUMAN RESOUR.CE 
DEVBLOPMENT be pleased to 'tate: 

(a) whether several proarammes. are 
being implemented for intearated child 
developm ent . with tbe cooperatoin of 
UNICEF. 
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(b) jf SO; the details of these program-
mes and the amount provided to each from 
National Children Emergency Fund; 

(c) whether Government have 
reviewed these programmes; 

ever 

(d) jf so, when and if not, the reasonS 
therefor; and 

(e) the details of the coordination 
maintain ed in th ese progr amm es ? 

THE MINISTER OF STATE IN THE 
OEPARTMENTS OF YOUTH AFPAIRS 
AND SPORTS AND WOMEN'S WEL-
FARE (SHRIMATI MARGARET ALVA) : 
(a) The Integrated Child Development 
Services (lCDS) Scheme provides an inte-
grated package of services to children 
below 6 years of age, pregnant women and 
nursjng mothers. UNICEF is assisting with 
certain components of the Scheme. 

(b) 1229 cent ral1y-sponsered lenS 
projects have been sanction ed so far. In 
addition, 130 projects have been taken up 
in the State sector. UNICEF assistance in 
1984 for ICDS w~s $61,75,000. For 
1985, UNICEF assistance to" the extent of 
$62, 10,000 is expected. . 

(c) & (d) Tbe ICDS Scheme is under 
review continuously. Several Surveys and 
research studies have been conducted to 
Ilssess its impact. 

(e) The lens Scheme provides for 
coordination among 'various concerned 
Departments and organisations at various 
levels. viz. anganwadi, block, District, 
State/Union Territory, and Central Govern-
ment. 

Development of Vadinar Port 

2622. SHRI NARSINH MAK\VANA : 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether after the decision taken by 
Government to develop Vadinar Port in the 
lu1f of Kutch the feasibility report thereof 
was under consideration of tbe' Kandla 
Port Trust; 

(b) if so, the decision taken thereon ; 

(c) when the work on the Vadinar Port 
to extend 30 kilJmetr~ broad gauge rail-
way line is proposed to be start ed ; 

(d) whether Kandla Port Trust bas 
agreed to bear the expenses for the survey 
work of new railway line to connect Vadi· 
nar Port; 

(e) if so, the time by which the survey 
work is proposed to be started tbere ; and 

. (f) t~e financial allocation for the prO-
Ject durmg the next financial year? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) Yes, Sir. 

(b) The Kandla Port Trust has not 
accepted the Feasibility Report submitted 
by the Consultants. 

(c) There is no proposal to extend 
broad guage railW3v facilities to Vadinar. 

(d) No, Sir. 

(e) Does not arise. 

(f) No proposal for any financiaJ ana-
cation for the Project during the next finan-
cial yeat has been made. 

[English] 

Rabindra Saugeet in '\'ishwa Bharati 

2623. SHRI PURNA CHANDRA 
MALIK; Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government intend to 
preserve the tradition of Rabindra Sangect 
by its caretakear namely Vishwa Bharati ; 

(b) if so, the details of efforts made ror 
this purpose during the last three years and 
the outcome tbereof ; 

(c) whether Government are satisfied 
with the efforts made to preserve the tradi 
uot\ of Rabindra SaOBeet ; IUld • 




